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It is hereby provided that whenever the Competent Authority

accords approval to the engagement of an officer/official on

consolidated salary after the retirement ofthe officer/official, the said

engagement shall in no case exceed a total period ofone year.

By order.
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Copy of the above forwarded to:
l. Principal Secretary to Hon'ble the ChiefJustice, High Court ofJ&K, Srinagar,
2. Secretary to Hon'ble Mr. Justice

...... for information of hiJordship 

--
3. Registrar Vigilance, High Court ofJ&K, Srinagar.
4. Registrar Judicial, High Court ofJ&K, Jammu./Srinagar.
5. Dircctor State Judicial Academy Mominabad Srinagar,
6. Joint Registrar (Protocol) High Court wing Srinagar/Jammu,
7. ChiefAccounts Officer, High Court Main Wing Srinagar.


